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E-Auction - Concast Steel & Power Limited (in Liquidation)
Sale of Assets under the Insolvency and Bankruptcy Code, 2016 \\\

Sale of Assets and Properties owned by Concas! Steel & Power Limited (in
Liquidation) forming Part of Liguidation Esfate formed by th E:__,i‘_ﬂ_ll.lin:l_inu:lr. appointed

DE the Hon'ble Mabonal Company Law Tribunal, Kolkata B vide order dated INIHAN
26th Septamber, 2018, ey
Interasted applicants may refer to the deailed EO| process document uploaded -~y I",'“ rEss
an website of the Corporate Deblor http:\concastispat.comincit.himl and atso on :-_“-' GROUP

E-auction wabsite https:\nclkauction. auctiontiger. net - F
The Auction Sale will be done theough the E-auction platform (with unlimited l .vs A
extensionof 15 min each) - htps:icltauction. auctiontiger.net

Assels Manner Imspection | Date and Time EMD Amscant & | Foar
Lot of Sale Date off Awction Submsission Deadline | Price

Azsz Lot | Standalone | Before 25 Sepember 121 INR 10 Cron INR 90 Presents
Mol - basis 25 Seplember| 1900 5% ar before Crores
Barkurs 2021 16 Seplember, 021) 24 September,

Lini 1500 2021

Assetlot | Standalone | Before JB5eplember, 2121 INR S5 Cron | INR 48 \\
Ma.3- basis 25 Seplember) 110110 or befare Crores \
Sekakudam rir) 0 Seplember 2021} 24 Seplember, ~RAMNATH GOENKA—
Unik 1810 2 y T4
For any query reqarding E-auction, contact Mr. Saptarshi Baidya ! Mr. Mawnit Kumar YL F] ] F N L
L vl V] W] W d

aft ;- #07 98360 7099273035 T5095. Email - LG .Concasti@in.gt.com.
Mlease note, Public Motice for subsaquent auctions (as applicable) will bs pullished
an hitp:liconcastispat.cominclt. himi and aéso on E-auction

IN
website htips-inciiauction auctiontiger net : : .
g ot Kshitiz Chhawchharia m’dﬂﬂ[ ISy
Liguidater of Concast Steel & Power Limited {In Liguidation)
ISB! Regn, Mo, - IBBIPADDIP-POOISEE17-181 0615 T

Ragistered Address : Clo. B. Chhawchharia & Cao. |
Place : Kolkata 84 & B, Satyam Tower, 3, Aipore Road, Kolkata-r00027, i
Date ; 11 September, 2021

Email - Kshifizi@bcooindia.com

Acknowledging accuracy, courage, credibility & fairness

Sale of LLP as Going Concern/ Inmovable Property under the Insolvency
and Bankruptcy Code,2016 | CIN : AAE-7573

Notice is hereby given to the public in general under the insolvency and Bankruptcy
Code, 2016 and Regulations there under, that the Process for Commercial Building
of Worldstar Fabrics LLP —(Under Liquidation) (Corporate Debtor) will be sold by
E-auction through the service provider Right2Vote Infotech Private Limited via
https://right2vote.in/eauction/

Last date for entries October 15, 2021

it OEERGIGEN A - Hindi - Regional Languages - Uncovering India Invisible « Business and Economic Journalism

- Environment, Science and Technology Reporting -+ Reporting on Politics and Government - Sports Journalism - Investigative Reporting

. Reserve Price]
DETAILS OF ASSETS (Rs. In Lakhs) (Rs. In Lakhs)

["E-AUction for the sale of LLPas
| Going Concern 1035 103.5
~E-Auction for the Sale of immovable
property located at

“Unit No. 03, Third Floor, 1000.35 100
The Business Bay, Kurla-Andheri Road,
Andheri East, Mumbai — 400 093"
“DETAILS OF AUCTION
[Date and Time of Auction 28th September, 2027 from

12:00 PM to 2:00 PM
[ Tast date for Submission of EOIl & END
HmSpeCtiom Date & Tine

Zilelhlic8 - Reporting on Arts, Culture and Entertainment - Books (Non-Fiction) - Foreign Correspondent Covering India

Award
Categories

- Prakash Kardaley Memorial Award for Civic Journalism - Photo Journalism

Entries are invited for the year 2020 only | To apply, log on to www.rngfoundation.com/awards

Ul 01 Del0re Z411 oepPlelmoel, ZULI
: from 11:00 AM to 5:00 PM
Interested applicants may refer to the Complete E-Auction Process document
containing details of terms and conditions of the E-Auction available on
https://right2vote.in/eauction/.The liquidator has the right to cancel or extend or modify
etc. any of the terms of the E-auction at any time. The Liquidator has the right to
reject any bid without assigning any reasons. For any query regarding E-Auction,
Contact Mr. Aditya Sharma at +91-9924450679 or E-mail : vijayplulla@rediffmail.com

10 Santosh S ore / Rs. 1295519/ OT-JU-2T| Flat No. 102, TSt floor, Amrut Sparsn

‘I’ Rajashree Santosh More/ (Rupees Twelve Lac Survey No. 61 Hissa 1A/2, Ambegaon
i : . Sachin Shantaram More /| Ninety Five Thousand Five Khurdh Pune Maharashtra 411046.
Muthoot Finance 25 Hiohy asti. Mumbai — 400 063, Pune /003-00305049 | Hundred Nineteen Only) More Particularly Mentioned In The

Sale Deed Registered No. 2647-2018
Dated- 23-Mar-18 In The Office Of Sub

Vijay P Lulla Under Section 13(2) of the Securitisation And Reconstruction of Financial Assets And Enforcement Of Security Interest Act, Registrar Haveli No. Ix Pune. Having
Liquidator-Worldstar Fabrics LLP | Reg No. IBBI/IPA-001/IP-P00323/2017-18/10593 2002 read with Rule 3 (1) of the Security Interest (Enforcement) Rules, 2002. Boundaries- North- Aasmant Building,
Communication Address: 203B, Arcadia Building, NCPA Marg, Nariman Point, The undersigned is the Authorised Officer of Muthoot Homefin (India) Ltd. (MHIL) under Securitisation And Reconstruction South- Internal Road, East- Open Plot,
Mumbai-400021 | Email ID: vijayplulla@rediffmail.com « Contact No : 9920279899 Of Financial Assets And Enforcement of Security Interest Act, 2002 (the said Act). In exercise of powers conferred under West- Gurukrupa Heights
Date: 13.09.2021 | Place: Mumbai Section 13(2) of the said Act read with Rule 3 of the Security Interest (Enforcement) Rules, 2002, the Authorised Officer has | 1T | Vijaykumar Haridas RS, 2056461/- UT-JUl-ZT | Flat No. 202, 2nd floor, Siver Uak,
issued Demand Notices under section 13(2) of the said Act, calling upon the following Borrower/s (the “said Borrower”), to Chavan / (Rupees Twenty Lac Survey No. 126, Hissa No. 2A, Manjari
E ss KAY FIHC 0 RP LIMITED repay the amounts mentioned in the respective Demand Notice/s issued to them that are also given below. Pa(!:laavvia‘gi/“ll"{lknuen}ar IEH%?&IS ;?X%;SSSS (F)ﬁ:Jyf) E/Iuodr:euklgélnr’tjigSIarll\;laT\illgerﬁg[r:Zd 4I|112319h7é
In connection with above, Notice is hereby given, once again, to the said Borrower to pay to MHIL, within 60 days from the i
Registered Office : G 1, G 2, New Market, publication of this Notice, the amounts indicated herein below, together with further interest at 2% p.m. as detailed in the 003-00305093 Sale Deed Registered No. 2893-2018

Dated- 01-Mar-18 In The Office Of|
Sub Registrar Haveli No. 11. Having
Boundaries- North- Open Plot, South-
Under Consturction Bldg, East- 20-30

FINANCE  Khasa Kothi Circle, Jaipur-302001. (Rajasthan)

—

SYMBOLIC POSSESSION NOTICE - FOR IMMOVABLE PROPERTY
(Under Rule 8 (1) of the Security Interest (Enforcement) Rules, 2002)

said Demand Notices, from the dates mentioned below till the date of payment and/or realization, payable under the loan
agreement read with other documents/writings, if any, executed by the said Borrowers. As security for due repayment of the
loan, the following assets have been mortgaged to MHIL by the said Borrowers respectively.

Wheraas the undersigned being the autherized officer of Ess Kay Fincorp Limited, NSr NacmfaBoi the Borrt/l\ln_ler(S)/ Totig Oulsgmdlng DDate o[iI DeSt_:rlptlon (l;fl securedtassel Feet Internal Road, West- Open Plot/
Having its registersd office at G 1-2, New Markst, Khasa Kothi, Jaipur-302001 under & :cc:m“;;r(/;)ranﬁ" e i::tliﬂ (immovable property) Individual Bldg
Securitisation and Reconstruction of Financial Assets and Enforcement of Security . T2 Shashikant Rambhau Rs. 1625459/ 26-Jul-217] Flaf No.504,5Th Floor,Jitisha Heights,
13 (12) read with Rula 3 of tha Security Intarest (Enforcement) Rules, 2002 issued Sunita Sanjay Detake / | (Rupees Slx_ Lac Thirteen No. 175/1A Manjari Bk Pune I\/Iah.arashtra Shashikant Kadam / Five Thousand Four Hundred - 411023
Demand ri!nu_-:e daled 12,03,202'! under Section !3[23_ of the 5.a.i.|:| Act calling Pune / Thougand Eight Hundred 412307. More Pertlc.ularly Mentioned In Pune /003-00000501 Fifty Nine Only)
upon you being the borrowers Viralkumar Jayantibhai Chodvadiya,( Loan AIC 003-00302235 Sixty Three Only) The Sale Deed Registered No. 10915-| ety neparToshT7 Rs. U88475)- D6-Jul-2T | Flat No.BT,203, On 2Nd Floor, Malhar
Mo. 5304199) Residing At-12, Shridhar Baugh, Opp. Shiv Pungan Tenameant, 2017 Dated- 31/10/2017 In The Office Swati Vii hi R Nine Lac Eigh lassi No.42/12. Dhavari. Pune-
; : . , ) wati Vijay Joshi / (Rupees Nine Lac Eighty Classic, S.N0.42/12, ayari, Pune
Nikol Naroda, Landmark - Near Shiv Pungan Tenament, Ahmedabad, Gujarat- Of Sub Registrar Haveli No. 11. Having :
iRy e . Pune / Eight Thousand Four 411041
382350 other Co-borrowers names are Jayantibhai Haribhai Patel and Boundaries- North- Internal Road, South- 003-00000867 Hundred Twentv Fi
- e - y Five Only)
Geetaben Jayantibhai both are residing at 12 Shridhar Baugh, Opp. Shiv Open Plot, East- Open Plot, West- Farm ) , , .
] ] ] _ 14 Sukhdev RHakhamaji Rs. 1629694/- 20-Jul-21 | Flat No.204, 2Z2Na Floor, Maull Park,
Pungan Tenament, Wikol Naroda, Landmark - Near Opp. Shiv Pungan 7 Wuralidhar D Rai / Rs. 11334Z1/- 07-Jul-27 | Flat No. 201, 2nd floor, Building known Wani : - i
Tenament, Ahmedabad, Gujarat-382350 to repay the amount menboned in the : ’ : o ’ anjale / Reshma (Rupees Sixteen Lac SrNo.5/19,Plot No.9, Warje Malwadi,
. i by ' : Rai Chandrakala M / (Rupees Eleven Lac Thirty as Brahma Developers, S.No 62/4 (Part) Sukhdev Waniale /P
jale /Pune /| Twenty Nine Thousand Six Near Ganpatimatha,Nda Ground, Warje
said nofice being Rs. 33,20,530{- (Rupees Thirty three lakh twenty thousand Pune / Three Thousand Four Ambe Bk Pune Maharashira 411046 ) :
i F ; 3o gaon une Maharashtra . 003-00000934 Hundred Ninety Four Only) Malwadi Pune - 411023
five hundred thirty only) within 50 days from the dale of recelpt of the said notice. 003-00000328 Hundred Twenty One Only) More Particularly Mentioned In The Sale
The borrower mentioned herain above having failed to repay the amount, notice is y y , y 19 Rameshlumar Triveni Rs. 1697429/- 26-Jul-21 | Flat No.404,4Th Floor, Muktal Heights,
' Deed Registered No. 4547-2015 Dated- ; i i i i
hereby gi : : ' Tripathi / (Rupees Sixteen Lac Fifty Sr No.130, Manjari Mundhwa Road,
given fo the bormowers mentioned herein above and bo the public in general 19-Jul-15 In The Office Of Sub Registrar . o .
that undersigned has taken symbolic possession of the property described herein : . ) heg Shubham Rameshkumar Seven Thousand Four Shivkrushna Lawns Manjari Tal-Haveli
: : ; - Haveli No. 17. Having Boundaries- North- Tripathi /Pune / Hundred Twenty Nine Only) Pune - -412307
below in exercise of powers conferred on me under sub section {4) of saction 13 of Shri Dhananjay Mandhe Milkat, South- 00% 00001225 y y
the Act read with the Rula 8 of the Sacunity Intarest (Enforcamant) Rulas, 2002 an oo o .
this the 11th day of September, the year 2021 Shri- Rajendra Khopade Milkat, East- 16 Upendra Premkumar Rs. 1582458/ 26-Jul-21 | Flat No.407, 4Th Floor, Safal Developers
: - - - Shri- Gandhi Milkat, West- Shri- Sahaji Yadav /Govinda (Rupees Fifteen Lac SrNo.8/4A Khopade Nagar, Near
The borrowers mentioned hersin above in particular and the public in general are Shank Beldh ) P -NY. P gar, 4
hereby cautioned not to deal with the said properly and any dealings with the dnkarroa obelanare Premkumar Yadav / Eighty Two Thousand Four Vastushree  Landmark Site, Gujar
property will be subject o the Charge of Ess Kay Fincorp Limitd for an amount of 3 M_uralidhar D Rai / Rs. 8'45079/- 01-Jul-21 | Flat No. 201, 2nd floor, Building known Manju Prem Yadav / Hundred Fifty Eight Only) Nimbalkarwadi Katraj Pune - 411046
Rs. 33,20,530/- (Rupees Thirty three lakh twenty thousand five hundred thirty Rai Chandrakala M / (R_upees Eight Lac Forty as Brahma Developers, S.No 62/4 (Part) Pune /003-90301?69_
only) and interest thereon. Pune / 003-00000411 Five Thousand Seventy Ambegaon Bk Pune Maharashtra 411046. 17 | Santosh Govind Chinni/ Rs. 870806/- 26-Jul-21 | Flat No.505,5Th Floor, Shree Samarth,
The Borrower's attention is imvited fo provisions of sub section (8) of Section 13 of Nine Only) More Particularly Mentioned In The Sale Reshma Santosh Chinni /| (Rupees Eight Lac Seventy S.No.60/1, Ambegaon Khurd,Pune -
the Act, imrespect of ime available, o redeem the secured assets. Deed Registered No. 4547-2015 Dated- Pune / Thousand Eight Hundred 411046
19-Jul-15 In The Office Of Sub Registrar 003-00301874 Six Only)
DESCRIPTION OF THE IMMOVABLE PROPERTY ) ) )
All the cart and parcel of Residential Bunalow No. 12. Shridhar Baugh Haveli No. 17. Having Boundaries- North- T8 | Nilesh Piraji Agavane / Rs. 321851/- 26-Jul-27 | Flat No.4,2Nd Floor, Ganesh Heights
bl P ; g ik i Baugn, Shri Dhananjay Mandhe Milkat, South- Surekha Nilesh Agavane /| (Rupees Three Lac Twenty Survey No.165, Dhayari Maruti Mandir
Mouje Nikol, Tal. Asarva, Dist. Ahmedabad, on the land bearing Final Shri Rajendra Khopade Milkat, East- Pune One Thousand Eight Bus Stop, Dhayari Pune - 411041
Plot No. 3 Paiki of T.P. Scheme No. 101 of Survey No. 33311 & 333/2in th ! P | / . P, ohay
ot No. 3 Paiki of T.F. Scheme No. 101 of Survey No. 3331 & 33312 inthe Shri Gandhi Milkat, West- Shri Sahaji 003-00302191 Hundred Fifty One Only)
:Taeiﬁ;g‘[:ﬂﬂg“ Sub District “""Eggmﬂﬁ:ﬂh“éﬂ:h”” f”t":;:g]'lsﬁ“jﬁﬁ: Shankarroa Beldhare 19 [ Anil Dinkar Donhe / Rs. 424792]- 96-Julo7 | Flat No5025Th  Floor,  Prathmesh
- Admeasuring Area 238 Sq. Mtrs., Built up "'"'“‘ tpoe 4| Dhananjay Dinkar Khirid / Rs. 2389827/- 01-Jul-21 | Flat No. 2, 2nd floor, Swamiraj Sankul Ashwini Anil Donhe / | (Rupees Four Lac Twenty Darshan Plaza, S.No.75/9, Near Jadhay
balanging to Jay:anlihhall Hanl?hai Patel, Bounided by. Norlh . T'"“T Shalan Dhananjay Khirid |  (Rupees Twenty Three Building,Sr.No.41/2/1, Narhegaon, Pune Pune / Four Thousand Seven Nagar ~Raykarmala ~Dhayari ~ Pune-
Bunglows Na. 11; South : Margin then T.F. Scheme Na. 102 on boardar; [Pune / Lac Eighty Nine Thousand Maharashtra 411041. More Particularly 003-00304192 Hundred Ninety Two Only) 411041
East : Twin Bunglows No. 13; West : Margin then T.F. Scheme No. 102 of 003-00000738 Fight Hundred Twenty Mentioned In The Sale Deed Registered 20 Shivaji D Jadhav / Rs. 486140/- 26-Jul-21 | Flat No.404, 4Th Floor, B-Wing Goraksh
Final Plot No. T6. Seven Only) No. 1744-2017 Dated- 24-Mar-17 In Shital Shivaji Jadhav / (Rupees Four Lac Eighty Smruti, S.No.8, Near Vastushree
Date : 11.09.2021 Autharised Officer, The Office Of Sub Registrar Haveli 9. Pune / Six Thousand One Hundred Landmarks, Khopade Nagar , Gujarn
Place : Ahmedabad Ess Kay Fincorp Ltd. Having Boundaries- North- Adj Flat, 003-00304261 Forty 0n|y) Nibalkarwadi Pune- 411046
South- Open Space, East- Passage |, 21 | Shantabai Yuvraj More / Rs. 604663/- 26-Jul-21 | Flat No.5, 2Nd Floor, Parvati Niwas
PUBLIC :"?NROMUQCEMENT West- Open Space Yuvraj Dinkar More / (Rupees Si)_( Lac Four Sr.No.3/21/2, Near Akash _ Traders,
Board of India (Insolvency Resolution Process for Thakur /Lalbabu (Rupees Twenty Lac Apartment, Lohegaon Haveli, Pune, ixty Three Only)
Corporate Persons) Regulations, 2016) Mahendra Thakur / Eighty Seven Thousand Maharashtra, 411047. More Particularly 22 Pramﬂd-Ja-gan P.aswan / Rs. 1455573/- . 26-Jul-21 | Flat No. 404, 4Th Floor, Sainath Complex,
FORTHETTENTO F THE CREDITRS FSYOTRIES LIMITED Ranilal Thakur /Pune / Two Hundred Fifty Four Mentioned In The Sale Deed Registered RmPkl De)n/ F(Rugﬁes Fou[;tleégn Ihac I;lftyd 21r 1|\|004.11 2/4,Lagad Mala, Nanded, Pune -
. | Name of corporate debtor ysco Industries Limite 003-00000790 Only No. 11200-2016 Dated- 08-Dec-16 In une Ive housand rive rundare
2. | Date of incorporation of corporate debtor | 1st September. 2009. . ) The Office Of Sub Registrar Haveli No. 8. 003-00304947 Seventy Three Only)
3. AUthority underwh.ich corporate debtor is Registrar of Compa.mes! Ahmedabad, India. Having Boundaries- North- Flat No. 202’ 23 Ajav Nanaso Karambe / Rs. 1877128/- 26-Jul-21 Flat NO.S.5, Stilt Floor , Samruddhi
; C'"COfPOFatefd/ ’eS'Ste'\;ed S Under the Companies Act. 2013 South- Open Space, Fast- 20Ft Road. Namrata Ajay Karambe /| (Rupees Eighteen Lac Corner, S.No.60/1,In  Siddhivinayak
[l oo oo | 1 LTSS T T 003 00305351 | e ety B 0 Ambegaon K, Pne - 411041
: - ‘ . ; - undred Twenty Eight Only mbegaon Khurd, Pune -
5.| Address of the registered office and 206, Rajhans Complex, Civil Char Rasta, Near 6 Sheetal Sachin JOg / Rs. 1676956/- 01-Jul-21 | Flat No. 301, 3rd FI(_)Or’ Katyaym Hpmes 24 Prasad R Naik Rs. 1287397/- 26-Jul-21 | Flat No.205 2Nd Floor B-Win
inoi - imal Chi ol Ri Sachin Suhas J Rupees Sixteen L Survey No. 295, Hissa No. 3/5, Village- / / : : 9
principal office (if any) of corporate debtor | Nirmal Children Hospital, Ring Road, Surat achin Suhas Jog / (Rupees Sixteen Lac urvey No. , MIssa No. o/o, Village Pushnalata Shivaii R Twelve Lac Eight Vastush Devel S No8/
Gujarat 395002 Pune / Seventy Six Thousand Nine Lohegaon Pune Maharashtra-411047. “wp " vaji ( SupeesTxve ve (?CThlg y KES ”Sd reeN e(\i/e.operl\'ls_ balk 0 i
.| Insolvency commencement date in 8th September, 2021 003-00001086 Hundred Fifty Six Only) More Particularly Mentioned In The aghamare / éven Ihousand 1nree opade INagar Gujar Nimbaikarwadi
respect of corporate debtor (Order Received date:- 9th September. 2021) Sale Deed Registered No. 4482-2017 Pung /00?-09305358 Hundre_d Nlnety_Seven Only) Eune - 411046 ~
resolution process Registrar Haveli No. 8 Pune. Having Sarita Shivaji Hatkar / (Rupees Eleven Lac Forty Venkateshwara Heights, B  Wing,
8.|Name and registration number of the Sunil Kumar Agarwal . N ) i Shivaj Manohar Hatkar / Seven Thousand Three Near Snbp School, Z Corner,Sr
. gistral , the g Boundaries- North- Open Space, South ) =
insolvency professional acting as interim | Reg No -IBBI/1PA-001/IP-P01390/2018-2019/12178 Adj Building, East- Road, West- Staircase Pune /003-00305368 Hundred Thirty Three Only) No.126/2A,Manjari Bk ,Pune - 412307
cealliten ptEsend ’ ’ 26 | Indardast T Vaishnav/ Rs. 2692079/ 26-Jul-21 | Survey No.36/2/1/1 Katraj Bypass Road
. — - 7 Sagar Vinod Uttekar / Rs. 1177854/- 01-Jul-21 | Flat No. B, Ground Floor, ‘Padmavati . : : : . . !
9. Address and e-mail of the interim Reg. Add Tower 6/603, Devnandan Heights Near Poddar Vinod Balkrish R E L e ’ . Tejprakash Gokuldas (Rupees Twenty Six Lac Durga Mata Mandir, Mantarwadi Uruli
resolution professional, as registered with | School.New C.G.road, Chandkheda, Amedabad, inod Balkrishna (Rupees Eleven Lac Heights’ S No 263/1 Bhugaon, Mulshi, Vaishnav /Pune / Ninety Two Thousand Devachi, Pune - 412308
the Board Gujarat -382424 . . Uttekar / Seventy Seven Thousand Pune Maharashtra411042. More 003-00000285 Seventy Nine Only)
Rl = S Pune / Fight Hundred Fifty Four Particularly Mentioned In The Sale Deed| == karam Mansingh Rs. 1266205/~ | 26-Jur21 | Flat No.406, 4Th Floor, Sahyadri Heights
10.] Address and e-mail to be used for Office: A 1201 Balaji Windpark, Opp Gala Haven, 003-00302581 only) Registered No. 1338-2017 Dated- 13-Apr- “ Ing - . u <120, I, oafyadri FHeignts,
correspondence With the interim Vaishnodevi Circle, Ahmedabad 382481 17 In The Ofice Of Sub Registrar Mulshi Kondhe /Jayashri (_Rupees Twelve Lac Sixty S.Nq.13/1/2/26, Besides Vision Engish
resolution professional E-Mail: cirp.sysco@gmail.com,ANIL91111@hotmail.com . ) ) Tukaram Kondhe / Six Thousand Two Hundred| Medium School, Narhe - 411041
11.| Last date for submission of claims 26th September. 2021 Adidev Bldg, South- Maruti Niwas, East- )
2lc PE— Sor cl Mr Tan urés G+1 Individual Bu7n low 28 Deeno Kumar Rajak / Rs. 1115799/- 26-Jul-21 | Flat No.102, 1St Floor, Vastu Shilp, Near,
' (bfz?zzé’_sggigr?zz’g) 3?3;’&;}0?2(31&‘”38 MGG West- MfSa ar Salu’nkhe’S G+3 BId glow, Reena Dinu Rajak / (Rupees Eleven Lac Fifteen Indian Qil Petrol Pump, Indrayani Vihar
ascertained by the interim resolution - g * _ g Pune /003-00303929 Thousand Seven Hundred Colony, Lohagaon - Wagholi Road, Sr.No.
professional 8 Rushikesh Gopal Rs. 1093813/- 01-Jul-21 | Flat No. 504, 5th Floor, ‘Parvati Park’, Ninety Nine Only) 75/2+3/1, Lohagaon, Pune - 411047
Kulkarni / (Rupees Ten Lac Ninety Old S No 155A, New S No 184 Hissa 9 Sh : A T :
13.| Names of Insolvency Professionals NOT APPLICABLE . . . . . anu Jacob Ela"/ Rs. 1212098/ 26-Jul-21 Flat N0406, 4Th F|00r, Silver Oak Z
dentifd to act as Authorised Varsha Dilip Bhojane / Three Thousand Eight No  6/8/1Fursungi, Haveli, ~Pune Shanta Jacob Elari/ | (Rupees Twelve Lac Twelve Corner, Near Snbp School, Sr.No.126/2A,
Representative of creditors in a class Pune / Hundred Thirteen Only) Maharashtra 412308. More Particularly Pune /003-00304178 Thousand Ninety Eight Manjari, Pune - 411036
(Three names For each class) 003-00302606 Mentioned In The Sale Deed Registered Only)
12| a) Relevant Forms and (@) wwwibbigovin No. 15715-2017 Dated- 21-Dec-17 I\ =351 Rajy Dattoba Khune / Rs. 889870)- 26-Jul-21 | Flat No.301, 3Rd Floor, Sadguru Heights,
(b) Details of authorized representatives | (b) NOT APPLICABLE The Office Of Sub Registrar Haveli No. Darshana Raju Khune / | (Rupees Eight Lac Eighty S.No.75/8/1, Near Deshmane Clinic,
Al Xvi. Having Boundaries- North- Cement Pune /003-00305670 Nine Thousand Eight Raykar Mala, Dhayari, Pune - 411046
Notice is hereby given that the National Company Law Tribunal has ordered the commencement Godown, South- Individual House, East- Hundred Seventy Only)
of a corporate insolvency resolution process of the Sysco Industries Limited on 8" September, Open Plot, West- Open Plot . . . -
Tha oo o yscsnceio Lt e nosby cal tarchimsvinpo| | | © | S?0er UMam Kamble /| s, 1526145 | 'OT-Jur2T | lat No. 202, 2nd Floor Laxmi Feights |t S0 BB A B ke of he said Borrowers s 10 the oot
onorbefors 26 September 2021 0 theiner essltonprofossona at o acfess mentoned Kunal Uttam Kamble / | (Rupees Fifteen Lac Twenty S No 43/2/5, Dhayari, Haveli Pune|  T0ECLCERL 0 O D PR S
sganstentyNo. 10, P Uttam D Kamble / | Six Thousand One Hundred Maharashira- 411041. More Particularly| =2 "% Bq - bited under the Act rom transferring the aforesaid assets. whether b oo
The financial creditors shall submit their claims with proof by electronic means only. All other Pune / Forty Six Only) Mentioned In The Sale Deed Registered ¢ tsr?l _orroy\f[ﬁrs ?rt(:]pro 1bite .tlin erthe tc er/IT_”[an: erring the ahoresalt assets, w eb G,}[r y V\{ay 0 ,[S.a © feetlﬁe
creditors may submit the claims with proofin person, by post or by electronic means. 003-00302722 No. 4613-2017 Dated- 29-dun-17 In or otherwise without the prior writlen consent 0 - ANy Person who contravenes or abets contravention of the
Submission of false or misleading proofs of claim shall attract penalties. The Office Of Sub Registrar Haveli- 12. phrO\Alsmns of the said Act or Rules made thereunder, shall be liable for imprisonment and/or penalty as provided under
Sunil Kumar Agarwal ; e B i the Act.
Date: 13"September, 2021 Interim Resolution Professional :a\tlllr\]lg 8200u 1ndE.':1 rlis PNorth R: ag ’FIS(iuli[Ih Sd/-
Place: Ahmedabad-Gujarat Reg No-IBBI/IPA-001/IP-P01390/2018-2019/12178 atNo. 201, tast- Fassage And Flat NO.| - pjage : MAHARASHTRA Authorised Officer
203, West- Road Date : 13.00.2021 For Muthoot Homefin (India) Ltd.

Geetha Advertising, Hyderabad

o © o © o0 © o0 O
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